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ORDER

T.C.p. No. 738/I&BC/NCLT/MB/MAH/2017
1. The Learned Representative of the petitioner is present.

2. This Petition is Transfened from the Hon,ble High Court.

3. The Learned Representative has placed on record an Order of the Honble High
Court dated 19.09.2016 wherein the O.L. was appointed and consequent
thereupon the petitioner of this petition has submitted its claim before the
O.L. In this regard an Affidavit is placed on record.

4. Once it is stated that the petitioner has filed its clalm with the O.L. this Transfer
Petition does not survive before the N.C.L.T.

5. Thls Petition stands disposed of accordingly. Consigned to the Records.
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